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Agrlcultaral Production 

lZU. Sbrl Subodh Bausda: 
Sbrl Yasbpal Singh: 

Will the Minister of Food, Agricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether it is a fact that Gov-
ernment have appealed to the difte-
rent countries for lending improved 
farm services for Agricultural pro-
duction; 

(b) if so, to which countries; and 

(c) which countries have responded 
'<> the appeal? 

The Deputy Minister In the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shrl 
Bhyam Dhar Misra): (a) to (c). No 
general appeal, as such, has been 
lasued to Govemments of other coun-
tries. But enquiries are being made 
from various countries as well as 
international bodies for assistance in 
procuring fertilisers, pesticides, agri-
cultural machinery etc. Olfers have 
been received from some countries 
and with some negotiations are in 
progress. 
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General Electloas 

1Z71. Shri Umanath: Will th11 
Minister of Law be pleased to state: 

(a) whether It Is a fact that Gov .. 
emment have decided to go ah£.ad 
with the ensuing General Elections In 
the country, maintaining the detention 
of the Left Communists throughout 
the country; 

(b) If so, the reasons therefor; 

(c) if not, whether the question 
wu considered at any stage; and 

(d) If so, the decision of Govern-
ment In this respect? 

The Minister of State In the Minis-
try of Law< (Shri C. R. Pattabhl 
Raman): (a) The detention of indivi-
duals under the Defence of India 
Rules Is not related to the question 
of conduct of general elections. 

(b) to (d). Do not arise. 

Credit to Rnral Population 

me. Shri P. B. Chakranrtl: Wiil 
the Minister of FoOcl, Agriculture, 
Community Development and Co-
operation be pleased to state: 

(a) the total volume of credit 
advanced to rural population through 
the cooperatives during last three 
years; 

( b) whether any analysis has been 
made to find out the pattern of dis-
tribution of rural credit among the 
house-holders; 

(c) whether it is a fact that over-
whelmingly large volume of credit 
goes to the richer households; 

(d) whether the All-India Rural 
Credit Survey auggested In 1954 that 




